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"ortd BalIk aid for saaall &ad ..... rli-
nal farmers of Gujanl 

1062. SHRI AHMED M. PATEL: 
SHRI AMAR SINH V. 

RATHAWA: 

Will the Minister of AGRICULTURE 
AND IRRIGATION be pleased to 
state: 

(a) whether the World Bank has 
given any loan for development of ir-
rigation facilities for small anrt margi-
nal farmers of Gujarat State; 

Cb) if so, the arr.ount given and the 
scheme sanctioned; and 

(c) the progress of the work done 
under the said scheme? 

THE MINISTER OF STATE IN 
THE MINISTRY OF AGRICUL-
TURE AND IRRIGATION (SHRI 
BHANU PRATAP SINGH): (a) to 
(c). The International Development 
A5s0ciation, an affiliate of World 
Bank sanctioned a credit preject for 
Gujarat State in June 1970. This 
project was primarily for develop-
ment of minor irrigation facilities 
such as supply of pumpseta, construc-
tion of dug wells, dug-cum-bore 
wells, .hallow tube wells and lift 
~ation works. The COBt of the 
project was Rs. 49.48 crores of which 
IDA uaistance was Rs. 25.26 crores. 
The proJed was fully implemented 

by Maret. 11'15. ~. thIa IJI'O-
ject wu not aclWllftl7 tor the 
beneftt of lIIIlall and mal"linal ,ar-
mers in Gujarat State. 

Under the Seeond ~culture Re-
finance and Development Coq!ora-
tion Credit Project sanctioned b7 the 
IDA in 1977, the ARDC sanctioned 
some minor irrigation schemes 1n 
Gujarat tor an amount of R.. 2.8 
crores till June 78. It is a condition 
under the project that at least 60 
per cent should be lent by the parti-
cipating finaneial irutitutioru to small 
and marginal farmers so as to be 
eligible to obtain reftnance from the 
ARDC. This project is for the period 
July '77 to December '79. 

Wbeat 1IIl4er- ''hod for won" )1ft-
~ to Bihar 

1063. SHRl ISHWAR CHAUDHARY: 
Will the Minister of AGRICULTURE 
AND IRIGATION be pleased to .tate: 

(a) whether Union Government have 
earnmarked some wheat for Bihar 
during the current year for use under 
the 'Food for Work' programmes; 

(b) if so, ""hether current year 'al-
most seven fold increase' in allotment 
stemmed from the fact that I&st year 
Bihar had shown 'more staidaclory 
results' than other States; and 

(c) if so, whether enonnity ot the l 

problem in Bihar could be gau,ed from 
the fact that 68 lakhs landless labou-
rers eke out a precarious livlihood for 
barely five months in a year? 

THE MINISTER OF STATE IN 
THE MINISTRY OF AGRICULTURE 
AND IRRIGATION (SHRI BHANU 
PRATAP SINGH): <a) A quantity of 
2,00,000 metric tonnes of wheat hu 
been allocated to Bihar for the 
schemes under the 'Food for Work' 
programme durin, the year 1978-79. 

(b) Lut year, only a quantity of 
30,000 metric tonnes of wheat wu 
released to Government of Bihar '" 
under the programme. It is, there-
fore, correct that the current year's 
allocation is almost seven folda. But 
the total allocation for aU States this 




